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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ FAO(OS) 185/2015

GSBATRA L Appellant
Through:  Mr Sandeep Sethi, Sr Advocate with Mr P.

S. Bindraand Mr T. Sharma

versus

NIRMALA JAIN& ORS .. Respondents
Through:  None

CORAM:

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

ORDER
% 20.04.2015
CM 7008/2015

Allowed subject to all just exceptions.
FAO(OS) 185/2015 & CM 7007/2015
| ssue notice returnable on 30.07.2015.

BADAR DURREZ AHMED, J

APRIL 20, 2015 SANJEEV SACHDEVA, J
SR

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 10/06/2026 at 09:44:51



